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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH :: NEW DELHI

ORIGINAL APPLICATION No. 225 of 2022

. IN THE MATTER OF:

NITIN DHIMAN ..-.APPLICANT
VERSUS

STATE OF PUNJAB . & ORS. ....RESPONDENTS

RESPONSE OF RESPONDENT NO 7, PUNJAB DYERS
ASSOCIATION TO THE REPORT FILED BY RESPONDENT NO 1
AND AMICUS CURAE SH GAURAV AGARWAL, ADVOCATE IN

AUGUST 2023

MOST RESPECTFULLY SHOWETH:

. That a matter of Original Application No 225/22, titled Nitin
Dhiman Vs State of Punjab & Others, pertaining to pollution of
Buddha Nala, Ludhiana due to dyeing industries etc at Ludhiana is

under consideration of this Hon’ble Tribunal.
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2. That Punjab Dyers Association, Tajpur Road, Ludhiana was
impleaded as Respondent No 7 vide order of Hon’ble Tribunal dated

24.1.2023 upon hearing IA no 20/2023 in the OA No 225/2022.

3. That a status report/ response to the OA has been filed by the
Respondent on 19.5.2023 and the same is placed at running page

" no 338 — 453.

4. That upon hearing the matter on 26.5.2023, this Hon’ble Tribunal
was pleased to direct Respondent NO 1 to 4 to file affidavit giving
the present status of the project for use of treated waste water
discharged from CETPs and STPs at Ludhiana in to Buddha Nala
for irrigation of agricultural land. The Respondent No 1, Chief
Secretary, Govt of Punjab had requested through his affidavit
dated 4.8.2023 for two months time to submit said affidavit giving
present status of  the project for use of treated waste water
discharged from CETPs and STPs at Ludhiana in to Buddha Nala
for irrigation of agricultural land. Affidavit of Chief Secretary is
placed at running page no 789-791. However, the Respondent No 1

to 4 have not filed said status report till now.

5 That this Hon’ble Tribunal was pleased to appoint Sh Gaurav
Agarwal, Advocate, Supreme Court as Amicus Curae in the matter

to assist Hon’ble Tribunal in the matter of present OA.

6. That Sh Gaurav Agarwal, AC along with applicant Sh Nitin Dhiman
and officials of Punjab Pollution Control Board inspected the 50
mld CETP being managed by Respondent No 7 on 21.7.2023.
Thereafter, the Ld AC has filed his report dated 2.8.2023 before

" Hon’ble Tribunal and the same is placed at running page No 685-

785. 7N
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7. That Ld AC has made certain observations in respect of 50 mld

CETP in his report dated 2.8.2023. The said observations and

" response of the Resp

" following table.

ondent to said observations is presented in

TS No./

para of
Ld AC
report

Observation of Ld AC in
respect of 50 mld CETP
(Running page 690-696)

Response/ Remark of the |
Respondent No 7

1/6(iv)

On line results were not
showing data since 6.7.2023
although system was
working and show results of
COD, BOD, SS, and pH with

in limits.

During rainy season, the
electric connector had got
rusted resulting in the fault.
The same was got rectified
immediately upon coming to
notice. Off line display is

available at final out let.

2/6(v)

Testing of inlet parameters is
being done at stage of
aeration after
homogenisation of the

effluent, instead of at inlet.

The inlet parameters are being
tested for sample from
equalisation tank as per CPCB
guidance. The EQ is provided
aeration for homogenisation of

the effluents.

3/6(vi)

PPCB test 7 report dt
20.6.2023 show that results
are with in limits prescribed
by CPCB but exceed the
limits prescribed by PPCB. (
Copy placed at running page

753-754)

The effluent from CETP meets
CPCB/ EP Act prescribed
standards. PPCB has not
prescribed any standard of its
own. Consent order clearly
prescribed as such ( running

page 355). Test report for ...
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month is enclosed

Annexure R7/1 colly

as |

4/6(vii)

SCADA system enables PPCB
and SPV to monitor effluent
received at CETP from
individual industry but it can
not detect if industry bye

pass effluent at industry.

SPV does not have regulatory
powers. PPCB has powers 0
inspect/detect any bye pass for
action under Water Act 1974.
SPV is monitoring the effluent
received at CETP and the same
the

is broadly matching

cumulative total of member

unit discharge in  given

conditions.

5/6(ix)

SCADA at CETP can not tell
if a member unit has higher
capacity to produce effluent
than share obtained by it for
in o

effluent discharge

CETF.

The SPV has provided list of all
member units to PPCB along
with shares obtained by unit
that clearly show permitted
discharge from each unit in to

CEIP,

6/6(x)

GNE report shown by
applicant shows that about
50% of 103 member units
has share for discharge of
effluent in to CETP
equivalent to 10-73 % of
respective effluent generation

capacity.

As above. It may be pointed out
here that PPCB is not fair in
not asking any of scattered
unit to obtain GNE report but
forced only CETP members for
it. More over, GNE report based
on machinery capacity has no
relevance to SPV. PPCB is
regulatory authority to grant
and action

consent taking

accordingly.

7/6(xi)

Connection for discharge of

As above. Each member unit

J

.“ L/f“l Z'.
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effluent from any member

units in to CETP is not

based on their production

has installed flow meter at
outlet of the unit whose data

is on line and available to

capacity SPV and PPCB.

8/6(xii) | CETP SPV does not have any | Ground Water extraction in
mechanism to check ground | Punjab is governed by
water extraction by member | Punjab Water  Resources
units Management & Regulation

Act 2020 and guidelines
made there under.

9/6(xiii) | There is huge variation in Tﬁe quantity of average sludge
sludge generated by three produced per month is about
CETPs. 60, 15 and 250|150 t. 15tis mentioned due to
t/month for 15, 50 and 40| typo error. The quantity is less
mld CETP respectively. due to low pollution load

because of large number of
polyester /acrylic dying and
only washing unit members.

10/7(1) Buddha nala has| PPCB and Municipal

encroachments on both side
and it is full of cow dung,
plastic waste etc. about 300
dairies are located adjoining

the drain.

Corporation has not taken any
corrective measures on these
issues.

Complaint is lodged

many times against illegal
connection of dairy effluent etc
in to CETP sewer line. A copy
of complaints sent to

authorities is enclosed as
Annexure Annexure R 7/ 2.
Copy of news report is also

enclosed as Annexure R 7/3.

®




11/7(1)

As informed by PPCB that for
42 of 54 scattered dyeing
units, orders are issued to
disconnect sewer line. Only 1
of remaining 12 units have
1 of these is

attained zld.

issued order for

disconnection of sewer line

and remaining 10 are

allowed time up to 31.3.2024
to segregate discharge from
municipal sewer line. These
all units dischare about
16.54 mld waste water in to

buddha nala.

Ld AC has mentioned “status
for July 2023. Even on 29 Oct
2023, as per news report (

Annexure R7/4), Municipal

Corporation is  still  serving

notices Lo 33 units o

disconnect their sewer |

their own. It |
|

connection of

seems a time pass ploy.

12/8

As per news report 50 mld
CETP was found discharging
untreated effluent in to sewer
line during inspection by
Municipal Corporation. (News

report at running page 784).

An old domestic sewer line
existing in CETP site office at
premises was found connected
to sewer line since prior to
CETP construction. It could
not take any dyeing effluent
due to level difference. Line has
been disconnected. Reply sent
to LMC is

enclosed as

Annexure R7/5.

/

/) Jy
ekt KA.

Respondent No 7

Punjab Dyers Association, Tajpur Road

New Delhi

Dated 17.11.2023

@

Ludhiana
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH :: NEW DELHI

ORIGINAL APPLICATION No. 225 of 2022

IN THE MATTER OF:

NITIN DHIMAN ....APPLICANT
VERSUS
STATE OF PUNJAB . & ORS. ....RESPONDENTS

AFFIDAVIT

I, Vivek Kumar Jindal, a Director of Punjab Dyers Association at
present at New Delhi, do hereby solemnly affirm and declare as under:

1. That I am presently a director of Punjab Dyers Association, a
Company registered under company Act having Registered office at
Kaka Road, Opp. Central Jail, Tajpur Road LUDHIANA PUNJAB,
and duly authorized by the Company to file this affidavit.

2. That I am fully conversant with case as derived from office record
and competent to swear to this affidavit.

3. That I have read the accompanying response and have understood
the contents thereof. The facts stated there in are true and correct to
the best of my knowledge and nothing has been concealed there from.

4. That the Annexures are true copy of the originals.

DEPONENT

VERIFICATION:

Verified at Ludhiana on this day of = Nov 2023, I the above named
deponent, do hereby verify that the contents of the above affidavit are
true and correct. No part of it is false and nothing material has been

concealed there from.

.zftifled that the affidavit/S.PAIGPA ha

a

een readover & explained to the deponent

*xecutant who seemed directly to understand

e same at the time making the- é (
] &

DEPONENT

ALCSteq

as Wentifieqy

t NP anae
ne 9
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A Lulmmkm' /8
UL Y Sumple Ny,

3 s of
Ao Name of Industry
me ol San

3 le collecting Officer
> Designation i olare

o ol'the oflicer
. Type of Sample
- Date & Time of 8
- Date &Time of' s
- Period of Analysis
10. Test Methods

—

authorizing

ample colleetion

>~

-~

)

FMON CONTROL, BOARD v
NABHA ROAD, PATIALA 57
WATER ANALYSIS REPORT

ample receipt in Lab,

" 7
ATAVARAN BHAVAN, —— 05a?,

o) i

t'lj-ll’l“i‘{i?;f«!;*;l;f;/l LO.Lab. Monitoring/2923., {
AR-TCT04518000000006308 .77 777 80 rjn 3

M/s CETP 50 Ml.I_)ﬂ?ﬁjﬁ\:r"-ltagﬁaﬁ-ﬂc{h%r‘-’;%/ 9] sfa

Lr, Jaspal Singh ALE

Environmental Engincer, Regional Office-1, Ludhiana

Girab

18.04.2023

19.04.2023

19.04.2023 10 02.05.2023

As per relevant parts of [8:3025/15:1622 &

Methods of APHA

Test

Results
St | Parameters T S i e
{ No. | ETP ETP [ (Aeration
A M AN = i Tanl)
R s R U 1.6 8.0 Y sl
' 2. | Color (P.C.U)Y 110 - PR R e
|3 | Total Suspended Solids mg/1 217 72 : :
E_-«‘ _| Total Dissolved Solids mg/l 3186 2075 = i
.3 | Bio-chemical Oxygen Demand mg/| 141 L LA 2
6 Chemical Oxygen Demand myg/l 458 96 =
7| Anumonical Nitrogen mg/I 9.8 4.6 =
8§ | Sulphide mg/1 8.2 BDL r !
' 9 | Phenolic Compound mg/l BDL BDI. =
10 | Total Chrome mg/1 BDL BDL -
11 | Oil & Grease mg/l 9.3 BDL ! .
1 12 1 SAR 6.3 3.7 s
13 |RSC 0.12 0.08 o5
14 | MLSS 2 : 20
153 | MLVSS 2 S -’
1% THeane bl P
L 100%
| effluent after
i E 96 hours

No: DDL mieans Below Methiod Detection Limit.

Endst. No: | © Sis-IF

A copy of the above is forwarded to the

e ; P However, il aay stringentfother standards have been inposed by the Board, the sauie shall presaii
i lo Specific S Led as per E.P.A. However, il nay s
Remarks: ; No Specific Standard Prescri

---End of Report---

g%;ium' ﬂ\f) )
sieutific Officer
2 1]3‘f >

Dt.
DY ~o 5.

ek

I. The Chief Environmental Enginecr (Water), Punjab Pollution Control Board, Ludhiana.

FA8

The Senior Envir - Sngineer, Punjab Pollution Control Board, Zonal Office-Ludhiana
2. The Senior Environmental Engineer, _ o Band. Regional Office-lT. Ludhions.
\3/ The Environmental Enginecr, Punjab Pollution Contro , Reg .

Y \m\f“;\,\"’é\”
Asst. Scientifie Officer

RS
o7 A

ok
e A T q"ga’ / 'y{
{
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b P I35 o B o « Wy

\ & % el lurwk . \\3 &(
i e /(// 15-2023
3"’:‘.’Pi—.: WAB POLLUT %\ el

SN = TG N CONTROL BOARD YATAVAR
i3 . 4 OARD YATAVARAN BHAVAN,
51523 foht |95~ NABHA ROAD, PATIALA

* WATE] QR s

}). Laboratol‘)' Sample N ; B i .

2. ULR No, i X E-3185-3187/ H.0. Lab. Monitoring/2023

3. Name of Indystry ULR-TC704518000000006497

4. Name of Sample collect; i M/s CETP 50 MLD, Tajpur Road, Ludhiana

3. Designation \;l' i ‘:0 k?,cu"g Officer. Er. Sandeep Kumar, EE, Er. Jaspal Singh, AEE

0. Type of Smﬂ})l 1¢ officer authorizing Test  Environmental Engineer, Regional Office-111, Ludhiara

7. Date &T; : 2 Grab

. gztt t&"i\l.mc of Sample collection 19.05.2023

6 Paitos : b of Sample regeipt in Lab. 19.05.2023

o > 19,05.2023 o 25.05.2023

flniesics As per relevant parts of 18:3025/1S:1622 &
Methods of APHA

Results 2 : ;

| Sr. | Paramet - —SBRIN |
ek 1 e m\w e, Tnict of CEXP | Outlot of CETP [ SBRIII

e .1 ipH . 7.0 7.2 - |

.2 | Total Suspended Solids mg/l 92 ! 16 A
| 3 | Total Disolved Solids mg/l 2598 1468 - |
4 | Chemical Oxygen Demand mg/l 675 72 - !
3 | Bio-chemical Oxygen Demand mg/l 219 10 -
6 | Color (P.C.U) 45 BDL - |
"7 | Electrical Conduclivity pS/cm 4200 3172 AR
8 | Ammonical Nitrogen mg/| 9.3 BDL - |
9 | Phenolic Compound mg/l - 4.6 BDL . |
10 | Sulphide mg/I 6.8 BDL 2 |
| 11 | Total Chrome mg/l BDZL BZDL . s
™12 | : .0 - |
é 12 | SAR 5 |
13 [ RSC 0.10 0.06 - ;
14 | Oil & Grease mg/l 9.5 BDL el
15 TBio-Assay mg/l - 410%l spw;x{;z{&)l D;)f . i
: Yish in o ;
! : effluent after 96 ‘
! hours !
[ 16 | MLSS - - %730 ]
17 | MLVSS ¢ - RIS o

l{hmmmﬁr_lﬁd ~Tandurds are a3 per CPA. However, If any siringent/other standards have Been impused Ly the Board, the same

shall prevail.
Note: BDL means Below Method Detection Limli.

---End of Report---
Scml‘ic : f!"cg,'
5 ?1/13
Endst. Not | 2%, ) ~ 23 g TR

A copy of the above is forwarded to the:-
| "The Chief Environmental Engineer (Water), Punjab Pollution Control Board, Ludhiana
2. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Ofiee. 1 L.Udhi‘m'l
B TR et Buabat B 3 bt ‘ ‘ : .
/ The Envu onmental Engineer, Punjab Pollution Control Board, Regjopa Office-111, Ludhiana,

® g vl s

Asst. Scientific Officey
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. PUNJAB DYERS ASSOCIATION

. {A Company incorporated under Section 25 of the Companies Act, 1956)
CIN : U93000PB2010NPLO33734 | GST No: 03AAFCP4960L1Z8

A SPV FOR 50 MLD COMMON EFFLUENT TREATMENT PLANT (CETP)

Regd. Office : Shree Balaji Processors, Kaka Road, Opp. Central Jail, Tajpur Road, Ludhiana - 141007 (Punjab)
E-mail : punjabdyers@gmail.com | Mobile : 93578-50500, 98880-45670

o fey, Date-08/07/2023
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PUNJAB DYERS ASSOCIATION

5 of the Companies Act, 1956)

i jon 2
mpany incorporated under Section
g 03AAFCP4960L128

: 33734 | GST No: : '
ool l JENT TREATMENT PLANT (CETP)

SpPV FOR 50 MLD COMMON EFFLU : .
e s, Kaka Road, Opp. Central Jail, Tajpur Road, Lud

_Office : Shree Balaji Processor ‘ i
g?r?t:if?p‘uniabdvers@gma‘f!.com | Mobile : 93578-50500, 98880-456

hiana - 141007 (Punjab)

for rd Edie (R e seq winHIZHs <8 #iudhiiios 31f8ar aaedint ® w2 fama s1s
winget yreiee Hiwdw fewfes sraa urdht Jeh 3|

s/ Jaal A afs feg 3 fz fon 39R e aralidns €8 3 S Alean odi
iy It | Hieda &1 IS © grege 9 FaUdna €8 Noc €4 BJ18d] 200 S HaE
it a5 3 Tt IR A fam & <l noc ol 3¢ J feast eaedt fdg Sw & farest Sugau
Faet I »i2 fegst adat f&g S 89 I g5 Saisns 7 3 fos & a3

THSU 978 fog 3 fa QuSa3 2aea »3 IREM TV A U W3 g3 S99 5omid CETP &8
. 73 Hiedw whts féu wi faan :

HHTS wiH! 50 MLD cETP UBTE winyd ffsHed € foms s famg st g a1 fa
BUIF3 Sredft niZ a2t 2 Wl BF g 31 1 »irfl wrud ceve €8 Qudas I8
w3 Eacddl uid g a9l arg Aae fagfa mst agyred ufost df ydl 3 mms Hegi vt wg
S35 v o 2T @ grege € wydnt Saedh 39 99 3 918 1 gl TaFlIE T HIEY
i daednt T yret fam 24 & sl 7 fgar Qudas Sacdisl, I88Mi ¥ Ut Sdt fed cere
7 g | QU3 Saedinr w3 IBAMT B UEl 378 pda T HIZIH §de® dav JI Uil g=r
Fagae vigE 378 WE Hiead ¥o 4 faar 31 fqur aad fea miga fedn ya A 70 939 ©
CETP UBTE _H‘u’@{?‘ﬁ‘%?ﬁ E

¥

L

U A B RHSH UTEA |

Kamal Chauhan director
Punjab dyers association
Ludhiana

9815003584
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To

Punjab Chief Minister sardar Bhagwant Singh Maan

Environment Minister Gurmeet Singh Meet Hare

Rajya Sabha member and environmentalist Reverend Sant Seechewal ji
MLA Constituency East Sardar Daljit Singh Grewal Bhola Ji

Science, Technology and Environment Department Secretary Rahul Tiwari
Commissioner Municipal Corporation Ludhiana

Chairrﬁan Punjab Pollution Board Patiala

Member Secretary Punjab Pollution Board Patiala

Chief Engineer Ludhiana

Senior Environmental Engineer

Ludhiana ZO-2

Subject -- Regarding overflow of sewage of 50mid CETP plant by corporation in private
sewage of 50mld CETP plant by corporation and many colonies due to domestic water, 70
crore CETP plant malfunctioning and failure due to inflow of garbage. | Overflowing of
sewage lines due to rainwater from all factories, colonies and households.

Sir, the request is that the 50mld CETP plant receives water from approximately 105 dyeing
factories. All these factories are disposing water worth millions of CETP. All these factories
are running at Jaswal Complex, Mahavir Complex and Kakka Road.

In this entire area, the Punjab Dyer Association has designed its own private sewage
according to the water of its 105 dyeing factories.

Mr. Maan, the surprising thing is that there is no sewage in this area towards the
corporation. Even though there is no sewerage, the corporation has set up about 200
factories by giving NOC and many colonies which have also been given Noc, lakhs of laborers
work in these factories and lakhs of people live in these colonies. The corporation is
charging the highest bill.
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It is to be noted that all the water and sewage from the above factories and colonies are
coming into our sewage line in the 50th CETP.

Sir Maan we have prepared 50 MLD EP plant according to our industry and not for water of
above factories and colonies. In our LETP, we cannot clean the water of the above colonies
and factories because our kay sty is already full. Even though our members pay the water
cleaning bill, our factories are running on a stop basis. Not even going to the above
factories, the water of Colonia is going to ETH for free Sewage of pda overflows with water
from above factories and colonies. Our sewage system is deteriorating due to waste water.
Please save our 70 crores CETP plant by having a separate sewage system.

Your Faithfully

Kamal Chauhan Diretor
Punjab Dyers Association
Ludhiana

9815003584
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~ Regd. Office : Shree Balaji Processors,

PUNJAB DYERS ASSOCTATION

(A Company incorporated under Section 25 of the Companies Act, 1956)
CIN : U93000PB2010NPL033734 | GST No: 03AAFCP4960L1Z8

A SPV FOR 50 MLD COMMON EFFLUENT TREATMENT PLANT (CETP)

PUNJAS DYERS ASSOCIATION

Kaka Road, Opp. Central Jail, Tajpur Road, Ludhiana - 141007 {Punjab)
E-mail : punjabdyers@gmail.com | Mobile : 93578-50500, 98880-45670

Dated: 13.06.2023
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To

Rajya Sabha Member and Environment lover Respected Sant Seechewal ji
MLA Halka_ East Sardar Daljit Singh Garewal Bhola ji

Commissioner Municipal Corporation,Ludhiana

Chairman Punjab Pollution Board,Patiala

Chief Engineer Ludhiana

Senior Environmental Engineer

Ludhiana-Z0-2

Subject -- 50 crore rupees due to dung and water containing dung in the CETP 50mid plant
from 10 dairies Damage to the machinery and damage to the results of CETP due to the
inflow of dung and water containing dung.

Sir Maan ji request that in our CETP 50mid plant 10 dairies dung and dung are coming in a
year. 4 Dairies Mahvir Complex 3 Dairies Jaswal Complex 3 Dairies

Geet Nagar, we have provided them to the corporation before.

After reporting to the honorable corporation commissioner sir, the corporation takes false
action for show.

That is to say, after the complaint, the Corporation disconnects the water connections of the
dairies in the morning and connects them automatically in the evening.

We are saddened by this kind of action and have raised the issue of dung before the
Legislative Assembly Committee. On the occasion, Rajya Sabha Member, Constituency MLA,
and officer Sahibaan were shown heaps of dung on CETP.
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We were misled by Rajya Sabha member, respected environmentalist Sant Seechewal Sahib
and Majuda MLA Constituency East, Reverend Daljit Singh Grewal Bhola ji to stop the dung
and dung water of dairies.

After that we have received your letter No. 2683/ACE/08m/B3 dated 8-6-2023.

Please close all dairies permanently. Only after the dung and dung water of the dairies is
stopped, our plant machinery can be avoided and the CETP water results will be better.

Your Faithfully
Kamal Chauhan Diretor
Punjab Dyers Association

Ludhiana.
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sewer connections of dyeing
&nits that were part of the
©mmon effluent treatment
Plant (CETP) at Tajpur Road
and Focal Point from the
maein line of the corporation,
civic officials are now focus-
ingonscattereddyeingunits.
Municipal authorities have
issued notices to disconnect
sewer connections of 33 scat-
tered dyeing units, of which
26arefrom industrial areas.
Inthenotices, the MC has
asked dyeing units con-
cernedtorefrainfrom dump-
Ingdischarge of theirresnec-

lyeing units in city get
Sev 9. m_mooﬁ_ooao: :oﬁn@m

tive dyeing units into the cor-
poration’s sewer. Dyeing unit

~operators have been given

time to get sewer connec-

tions of their respective fac-

tories disconnected on their
own within15days. Civic offi-
cials have warned that if
these connections are not
snapped in the time frame
specified, MC staff will take
action. _
The 33 scattered dyeing
units are those which have
not been able to become a
part of the CETP to treat wa-
ter from their factories. They
have been repeatedly asked
8 either ._.S: the Omﬂu or

nn,

The last deadline msamm
Emﬁ.os 2023.

5\ MM £ 5 WL

Zero liquid discharge ANb

Punjab Pollution oOs.
Board (FPPCB) issued a letter
tothethe municipal corpora-

tion a few months ago to &&-

connect sewer oossmoﬂonm
of scattered dyeing units.
However, ruling party lead-
ers are pleading for relief on

behalf of the dyeing entre-

preneurs.

MC officials msa elected
representatives were in the
process of identifying land
for the establishment of a
CETP for scattered dyeing
units in the industrial area
but the proposal isin limbo.
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Punjab Dyers Association <punjabdyers@gmail.com>

(no subject)
1 message

punjab Dyers association <punjabdyers@gmail.com> Sun, Jul 23, 2023 at 3:39 PM

To: dc.ldh@punjabmail.gov.in, commissionermcl@gmail.com, Gulshan Rai CEE <ceeludhiana@yahoo.com>, Chairman

Ppcb <chairmanppcb@yahoo.co.in>, Member Secretary <msppcb@punjab.gov.in>, PPCB SEE SANDEEP BAHL
<seezo2ldhppcb@yahoo.com=, pardeep balu <ppcbro3@yahoo.com=, zonalcomm.zb@gmail.com
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